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JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION NO ................... OF 

Respondent(s) 

Advocate for 

Respondent(s) 

Orders of the Tribunal 

OA No. 237/2006 
b)_?_!e of order: 14.02-2007 

Mr. K. K. Shali 1 counsel for app)icant. 
~1r. P.S. Bhati, counsel for respondents. 
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In vievv of the above, the Original Application is 

dismissed having become infrctuous. 
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